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N. 08re 1 rm23roRT
Government Of India
Ministry Of Finance

Department Of Financial Services

3rd floor, Jeevan Deep Buildino.
10, Sansad Marg. New Delhi.

Dated : 27th June, 2023.

Office Memorandum

Subject:    Filling up Of existing, anticipated and unforseeri vacancies upto 31.12.2023 tor the post
Of  Registrar,  Assistant  Registrar  and  Ftocovery  Officer  in  Debts  Reco`iory  Appellat®  Tribunals
ORATs) and Debts R®co\fery Tribunals (DRTs) under Department Of Financial Services. Ministr)/ of
Finance on deputation basis -Reg.                                                                                                       a

The undersigned is directed to fonrard herewith a vacaney ciroular inviting applications for ffling
up Of vacancies Of Registrar in  Pay Level  12 (Rs 78800-209200)' and   Assistant Registrar & Rcooverry
Officer in Pay Level 1 1 (Rs. 67700-208700) Of the pay matrix in various Debts Recovery Appellate Tribunals
(DRATs) Debts F`ecovery Tribunals (DRTs) under Department Of Financial Services on daputation basis.

2.            The enclosed vacancy circular may be uploaded on the official website of Department of personnel
and Training for wide pubtiidty.  It is further requested that applications Of eligible and wi«ing officers Of
Ministries/Departments, twho can be spared, may be fomrarded so as to reach this Department within 6
weeks from iesuance Of the vacaney circular i.e. upto 9th August, 2023,

TO'

The Director, CS-I (D),
Deparment of Personnel & Training,
Lok Nayak Bhawan,
New Dethi.

Copy to:

1.    The Joint secretary (Establishment) Of all
Ministries/Departments of Government of lnd.ra.

2.   The chief secretaries of  State Governments and
Administrators of uT§.

3.    The  Controller  General  of  Accounts,   Mahafelcha   Ni
Bhawan,  Ministry of Finance, GPO Complex, Block E,
Colony. INA Coiony, New Dcthi. Delhi-110023

4.    The chairman"D & CEO of all psBs.

5.    Registrars of all High courts.

6.    The NIC Cell, 2nd Fleer, Jeevan Deep Building, N
immediately on the official wchsite of DFS.

HEi

ELL~
(Sanjay Kumar)
Di,.ectsr(E}P`T}
Tel: 23364063

With a request to kindly forward th
application   Of  eligible   and   willi
officers,    who    can    be    spar
immediately.   so  as  to  reach  thi
Department before the fast date.

alhi- \Awh a rquuest to upload the vacaney cinoular

Pdvhor  o2-

2.-
/a I \ I 2,,3
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1.          .Details of vacaincies

Registrar : vacancies:- 7

Existing:-  One Vacancy in DRT, Ahmedabad.

Anticipated:-  6  vacancies  in  DRATroRTs  at  Chandigarh,  Delhi,  Hyderabad,  Pune,
Siliguri, Mumbai and any unforeseen vacancies.

Assistant Registrar :   vacancies:-5

Existing :-4 vacancies in DRT at Ahmedabad, Aurangabad, Hyderabad, Patna

Anticipated :- One vacaney in DRTs at Delhi and any unforeseen vacancies.

Recov®rv Onicer  `racancies:- 22

Existing:-  6 vacancies  in DRT at . Bangalore.  Chennai,  Emakulam,  Kolkata,  Nagpur
and Pure.

Ahticipatod:-   16  vacancies  in  DRTs  at  Ahmedabad,  Aurangabad,   Chennai`  (2),
Emakulam  (2),  Guwahati,  Jabalpur,  Jaipur,  Kolkata  (3),  Lucknow,  Madurai,  Mumbal
(2),  and any unforeseen vacancies.

2.        The number of vacancies and the locations indicated above are suQiect to variaton
without any notice.

3.          Willing and eligible officers may submit their applications, duly filled separately
for each post (if applying for more than one post) in the prescribed proforma through
Proner channel only  (i.e. through their Cadre Controlling Authority) so as to reach the
undersigned on or before 9th AugLlst, 2023.

4.          No  applicant will  be permitted  to withdraw  his/her candidature  after selection.
Doing  so  witl   attract  one  year  debarment  Of  such  candidates  for  deputation  in
DRATsORTs.

5.           The  Cadre  Controlling  Authority  Of  all  Ministries/Departments/Attached  and
Subordirrate offices Of the Central Government. State Governments, High Courts, Public
Sector Banks are requested to fonward the applications of eligible and willing  officers,
wrhose serrices can be spared, by duly filling up Annexure-Il Of the application form,  along
with   vigilance   clcarame,   integrity   certificate,   majorininor   penalty   certificate   and
attestedfoertified  copies  Of Annual .Confidential  Reports  (ACRsyAnrfual  Performance
Appraisal Reports (APARsyGrading Of the officer for five years i.e. from 2017-18 to 2021 -
22.  It may be roted that, if any ACRIAPAFVGrading for a period Of more than 3 months
is rot recorded, then ACFVAPAR/Grading prior to 2017-18 for the matehing period may
be forwarded along with `No Report Certificate' (NRC) for such period(s). If ro report is
available for an Assessment year, a report for the year prior to 2017-18 is to be provided.
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6          The crucial date for determining the eligibilfty in respect of  vacancies will be the
last date for receipt of application.

7.         The eligibility for the post (Annexure I) and the application form (Annexure-Il) are
enclosed      and      are     also     available     on     this      Department's     website     at-
http/ffimancialservices.gov.in/Ivacancy.

8.          The  Department  reserves  the  right  to  relax  the  conditons  in  the  interest  of
administrative exigencies for any class or category of persons applying for the aforesaid
post.

9.         The aDDlicatiorrs received aner the last date or received with  incomDlcte
documents  or  not  received  through  Draper  channel  will  not  be  considered.
Applicants/cadre controlling authorities to ensure that the applications, with all required
documents, reach well in time before the due date.

10.       The selected candidates will be appointed on deputaton basis for a period offour
years,  which  may  be  curtailed  or  extended  further  in  the  interest  Of  administrative
exigencies. The pay and other terns and conditions Of deputaton will be governed by the
Department Of Personnel and Training Cffice Memorandum No. 6/8/2009-Estt.  (Pay 11)
dated 17.06.2010, as amended ffom time to time.

11.   The period Of deputation,  including the period of deputation to another post held
immediately  preceding  this  appointment  in  the  same  or  some  other  Organization  or
Department Of the Central Government shall ordinarily not exceed four years.

ELir
{Sanjay Kumar)
Director (DRT)

Ministry of Finance
Department Of Financial Services

3rd Floor, Jeevan Deep Building
10, Parliament Street,

New Delhi
Tel: 011 -23364063



Annexure I

Eliaibilitv for the iros{ Of Regis`trar

a.       Officers unc!er the cehtra|.Government or state Governments or courts or
Tribunals;....

(i)  holding analogous post on regular basis in the parent cadre Of department; or

(ii)  with five years service in the grade rendered after appointment thereto on a regular
basis in Level 11 in the pay matrix (Rs. 67700-208700) or equivalent, in the parent cadre
or department; or

b.    Oncers of the public sector Banks -

(i)   Holding  analogous  posts  in  scale  V  on  a  regular  basis  in  the  parent  cadre  or
department;

(ii)  with five years regular service in the post in scale IV in the parent cadre or department.

Desirable qualification(sl

Experience in legal or judicial work,

Note 1  : The departmental officers in the feeder category who are in the direct line Of
promotion shall not be eligible for consideration for appointment on deputation. Similarly,
the deputationists shall rot be eligible for consideration for appointment by promotion.

Note 2 : The period Of deputation, including the period Of deputation in another ex¢adre
post held immediately preceding this appointment in the same or some other Onganization
or Department Of the Central Government shall ordinarily not exceed four years.

Note 3 : The maximum age limit for appointment on deputation shall be rot exceeding
fifty+six years as on the closing last date Of receipt of application.

Eligibilit`/ for the I)ost Of Assistant Registrar

a.       Officers  under  the  Central  Government  or  State  Governments  or  Courts  or
Tribunals;

(i)   holding analogous post on regular basis in the parent cadre or Department; or

(ii)  with five years service in the grade rendered after appointment thereto on a regular
basis in the post Of Sedion Officer in Level 9 in the pay matrix (Rs. 53100-167800) or
equivalent in the parent cadre or Department; or

(iii)  with six ;/ears service in the grade rendered after appointment thereto on a regular
basis in the post Of Section.Cfficer in Level 8 in the pay matrix (Rs. 47600-151100) or
equivalent; or
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(iv)  with schfen years serviee in the grade rendered after appointment thereto on a regular
basis in the post Of Section Crmcer in Level. 7 in the pay matrix (Rs..44900-142400) or
equivalent;                                                     .

(b) Cmacers of the public sector banks --'                                                    i

(i) Scale  IV Oncers holding  analogous  pest on  regular basis in the  parent cadre or
Deparfroent; or

(ii)    Scalelll cfflcers with five years regular service in the pest.

Desirable qualifications

Experience in legal or judicial work

Note 1  : The departmental officers in the feeder category who are in the direct line of
promotion shall not be ef©ble for consideration for appointment on depufatien, Similaly€
the deputationists shall not be elisible for consideration for appointment by promotion.

Note 2: The period of deputation including the period of deputation in another ex¢adre
post held immediately preceding this appoinfroent in the same or some other Organization
or Department Of the Central Government shall ordinarily not exceed four years.

Note 3:  The maximum age limit for appointment on deputaten shall be rrot exceeding
fift}ysix years as on the c!esing date Of receipt Of applications.

Eliaibilitv for the post Of Reco`rerv Officer

a.       CifFicers under the central Government or state Governments or courts or
Tribunals;

(i)    holding analogous post on regular basis in the parent cadre or department; or

(.ri}  with five }¢ears senriee in the grade rertdered after appeintmeat therefe on a reguiaLr
basis fro the post Of Section Officer in Level 9 in the pry matrix €Fts. 531€8-1878ee} or
equivalent in the parient cadre or deparfroent; or

(iii)  with si3c years service in the grade rendered after appointment thereto on a regular
basis in the post Of Sedion Oncer in Level 8 in the pay mathx (Fas. 47600-151100) or
equivalent in the parent cadre or department; or

€iv} tfiffl seven years service in the grade rendered ater appoirfueut therefe en a regular
bes5s in ifee peat Of Seaeen aeeer fro Level 7 in tfue p©jf ifeatrfe€ €Rs* 44930-1424ee} or
equivalerfe fro the parent Cadre er daparfment;
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.,,,'..{b).ckcersOfthepublic;ectorbanks-
',

.,..{tS`.ScaleIVOffic:rs`hoidijganaldjouspostonregularbastsinthepdentcadieor
department; or

(ii)     Scaleplll Officers with five years serrice in the grade rendered after+appointment
thereto on a regular basis in the post.

Desirable qualifications

Degree in law or having legal experience.

Note  1  :  The  peried  Of deputation,  including  the  period  of deputation  in  another ex-
cadre   post held  immediately preceding this appointment in the same or some other
Organization or Department Of the Central Government shall ordinarily not exceed four
years.

Note 2 :  The maximum age limit for appointment on deputation shall not be exceeding
fifty-six years as on the closing fast date Of receipt Of application.

*""*
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Form. Of ABDlication .

Earfe! :ITo be filled by the Applicant and no column shouid be left blank)

1. Name of the applicant (in block letters):

Reent    Passport  . sizePhotographsignedcrassbythecandidatehouldb®pastedhere2.. Post applied for:                                                   .

Names Of places/stations in order of preference (in blOckletters):
1.

2.
3.

3. (a)  Date Of Birth in Christian ERA (DD"M/YYYY)
(b)  Age as on 9th August, 2023

(c) Date of Retirement/superannuation in parent cadre

4. a) Date Of Joining Sefvice
b) Name of the Service

5. Details  of postings  in  last  10  years,  starting  with  present  pest  held (incIuding  post  hOld  on  ad-
hoe/deputation basis} (Note: To be filled by al Appfieants} {duly signed separate chest can be attached
by the candidate) :
Sl Besignation Deptt./ hether post Vmether Whether Scale Of Peried

Office/ held on ®TOuP `A:  I Gazetted / pay / Pa

From To

Org. Regular/adhoc/ •Frl.Crl   or Non- Band +
officiating/ (`Scale' in Gazetted Grade
depapon respect of (Not Pay
basis officer fromPSBs) Applicableinrespectofofficersfrom .PSBs)

1.

6. POST HELD ON REGULAF` BASIS
a) Name of the pest
b] Whathor Group `A'rB' Gazetted
c) Scale of pay / Pay Band + Grade Pay
d)  Date  of  appointment  on  REGULAR  basis  in
Group `A' (Gazettedv Group .8' (Gazetted) post
e) Whether emp oyed under Central Government /
State Government / Court / Tribunal or Public Sector
bank

7. Present Basic Pay
8. F®r Crmeers Of Public Sector Banks {PSBs) only :

a) Present Scale- ''VIV/V
b) Date of appchtment in present scale on regular
basis

9. a} Educational Qualifications
b} Professional qualifications, if

any
10. Experience. Dartl.oulady relading to legal matters
11. Date Of refum from last excadre post or deputation

any
12. Whether belongs to SC/S"OBC/PH
13. Whener all eligibilfty conditions are fu!fil!ed®
14. a} Whether tcorked in DRT/ DRAT cameo. If sot give

defaiis including period Of deDutaton
b)  \^thether  attended  intern.ew  for  the  pests  in
DRTroRAT eariier. ff so, year of appearance and
the number Of attempts.
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15. a) Postal A€Jdress for communication \^th PIN Code
and /Fax Number (in blceck letters)
Telephon-eiir I

Mobile NS.,   .

Ermai! !D

b)  Postal  address  Of parent deparfuent `^tth  PIN
Cate
Telephone and E+nail !D.
fin block letters)

I certify that the above details furnished by me are true to the best Of my knowledge and belief
and I am eligible for the post applied for.

Signature Of the Applicant with date
Pfaee :-

Eaqu :

(To be filled by Cadre Controlling ALthority of the applicant)

OP.FICEOF.....„.....„.....„........„...„.„
1.          Certified that the particulars given above by the applicant are correct a§ per records available in the
DepartmenU Office of ............ + ......

2.           ife is also certified that shri/Sm"s                                                                    „.„.„ ....  is dear from
vigilance angle and no discipff mary prceeedings are pending or contemplated against hindher.

3.           It is also certified that Integrity of shrifsmtfMs ...... „ .... „...„ ......... is beyond doubt.

4.           It is certified that NO Major"inor penalty has been imposed on shri/Smt/Ms...„ ......,..,.... during
the fast 10 years.

5.          The attested copies of the Annual confidential  Reports (ACRsyAnnuel  Performance Appraisal
Reperts (APAR§y Gradings for the fast 5 years i.e. from 2017-18 to 2021 -22  are enclceed along with NRC
for the peried{s} I.< .................. 4 .. t .........  Lit ACFUAPAF{/ Grading for a period more than 3 months is not
recanted then ACF{sIAPARs/ Grading prfer to 2817-2ai8 for the matching peried need to be formrarded
along with No Report Certificate €NRC}|.  If no report is available for an.Assessment YcarF a report for the
year prfeF to 201?~18 ts to be prgivded.

6.          It is hereby eertifed further that this Deparfuenvoffice shall have no objection to the relieving of the
said  officer  immediately,  in  case  ShrifsmvMs ..... „„ ....... „ ...................  is  selected  for  the  post  Of
.................................inDebtRecoveryAppellateTribunalfDebtsRecoveryTribun8l

Pbe:
rae:

{quairle, Signature & Telephone "a.
Of Crmcer iAtith Oifeeial Sfarmpo


